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Transfer of Amounts to States 

4424. SHRI XAVIER ARAKAL: 
Will the Minister of FINANCE be 
pleased to state ; 

(a) what is the total amount 
transferred by the Centre to  the 
States as per statutory and discre-
tionary powers for t he years l 98r, 
1981 and 1982 ; and 

(b) for what purose the discre-
tionary amount is allocat ed and 
utili ed and the control exercised by 
the Centre over the expenditure ? 

THE .MINISTER OF FINANCE 
(SHRI PRANAB  MUKHERJEE) : 
(a) · l he following amounts were 
transferred to the States during 
1980-81, 1981-82 and 1982-83 
till 1-8-198 2) :-

(Rs.  Crores) 

1980-81 1981-82 ~  ltill date 
1-8-1982) 

I. Under Finance Commission's 4127.40* 4627.94* 1564.85 
award 

2. _Central assistance for St te Plan 2659.10 2783.22 I 174.04 

3. Non· Plan assistance for 397.38 242.98 i 785.90 
Na tural  calamities/other etc. 

*Provisional. 

(b) The di c ~ on  . . amounts 
transferred by this Mint. try are 
allocated f r the normal plans o f 
of the State. as also to assist the 
States in meeting expenditures on 
natural calamities. In the case of 
normal plan ~ nc  ~  
there is a shortfall in total expendi-
ture or under 'Minimum Needs 
Programme' the: e  is a. proportionate 
cut in Central assistance. The 
assistance released to \he State 
Governments is only provisional and 
is finalised on the basis of the 
audited figures of expenditure to be 
furnished by the State G overnments. 
The Non-Plan assistance for natural 
calamities is released on the basis of 
States entitlement, having regard 
to the ceilings of expenditure 
reported by State Governments. 

No cut are made in the ·tatutory 
t 1 a nsfers mad e under the Finance 
Commis iun award. 

Revenue received from Cochin-Bombay 
· Fli&hts 

4425. S HRl X AVI.t.R ARAKAL: 
Will the Minister of TOURISM 
A N D  CIVIL AVIATION be pleased 
to tate  : 

(a) what is the total revenue 
receiveJ from the flights between 
Cochin-Bombay and vice versa in 
the years 1980, 1981 and 1982; 

(b) . ~  is the average number 
of wa11Jng p ssengers per day and 
tl1e steps taken by Government to 
reduce it ; and 




